| TEM No. 1-C Court No. 6 SECTION 111

(For judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 2560 OF 2005

Si ddartha Tubes Limted Appe
Ilant (s)
VERSUS
Conmi ssi oner of Central Excise, |Indore (MP) Resp
ondent (s)

(HEARD BY HON BLE ASHOK BHAN AND S. H. KAPADI A, JJ.)

Date : 16/12/2005 This Petition was called on for judgnent today.

For Appellant (s) Ms. Pratibha Jain, Adv.

For Respondent (s) M. P. Parnmeswaran, Adv.

Hon’ bl e M. Justice S. H Kapadia sittin

g in Court No. 6

pronounced Judgnment of the Bench conprising Hon ble M. Justice A
shok

Bhan and Hi s Lordship.

The appeal is disnmissed with no order as to ¢
osts in terms of the

si gned j udgnent.



(Neena Ver nma) (Vijay
Aggar wal )

Court Master Cou
rt Master

Si gned Reportable judgnent is placed on the file.



